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0. A. NO. 506/89

New Belhi this the 22nd day of February, 1994

CCOR aM ¢
THE HON'BLE MR. JUSTICE B. C. SAKSENA, V.C.(J) .
THE HON'BLE MR. S. R. MIGE, MEMBER (a)

Central Secretariat Services . ’
(Direct Recruit) Assistants! ‘

Association (répresented through
its Vice~President, Shri D.F.S.
Rajesh) S/0 shri K. P. Slngh

R/0 C-59, Krishi Vihar, -
New Delhl - 110048, ‘e Applicant

By Advocate Shri A. K. Behra
| Versus
Union of India through

Secretary, Department of
Personnel & Tra mmg,

- North Bleck,

New Delhi - 110001, ' oo Respondent |
, , |

By Advccate shri P. H. Ramchandani | |
| 1

|

O R D E R (CRAL)
Hon'ble M. S. R. Adige, Member {A) -

Shri A. K. Behra, learned counsel for the
applicant prays for permission tc withdraw this :
application and fiies :a copy of the resolution passec; |
by the execut“ive committee of the applicaﬁt asscc iation. }
KPern-lission accorded. This case is dismissed as 1

w ithdrawn,

R TR
( s. R A/ . [ ( B. C. Saksena )

Member Vice«Chairman (J)




